
 

 

NATIONAL COMPANY LAW APPELLATE TRIBUNAL, NEW DELHI 

Dated: 05.02.2021 

NOTICE  
 

Take notice that the following matters listed on 09.02.2021 in the Court of Chairperson will not be taken up. The next 

date of hearing will be notified later. 

 

S. No. Case No. Name of the parties Counsel for 

Appellants 

Counsel for 

Respondents 

1.  Comp. App. (AT) 

(Ins) No. 265 of 

2020 

 

Ankit International  

Sole Proprietorship of Arun Jain 

Vs. 

Unitech Machines Ltd. 

Through Resolution Professional  

Vivek Raheja & Anr. 
 

 

Rahul Gupta Divya Gottani-R1 

Snigdha Singh-R2 

Vivek Raheja-RP 

2.  Comp. App. (AT) 

(Ins) No. 1130 of 

2020 

 

Kotak Mahindra Bank Ltd. 

Vs. 

Liquidator (P.S. Ajit Singh and Co. 

Automotives Pvt. Ltd.) 

 

 

Rajiv R. Raj  Vishakha Gupta 

3.  Comp. App. (AT) 

(Ins) No. 1112 of 

2020 
 

Bipin Sharma 

Vs. 

Earth Infrastructure Ltd. & Anr. 
 

 

Kumar Mihir  Anurag Bhatt-R2 

4.  Comp. App. (AT) 

(Ins) No. 1113 of 

2020 

 

Madhya Pradesh Paschim Kshetra 

Vidyut Vitaran Co. Ltd. 

Vs. 

Jagdish Kumar & Anr. 
 

 

Manu Aggarwal   

5.  Comp. App. (AT) 

(Ins) No. 1138 of 

2020 
 

 

Rakesh Mediratta 

Vs. 

Asian Hotels (North) Ltd. 

Yogesh Jagia  P. Nagesh 

6.  Comp. App. (AT) 

(Ins) No.15 of  

2021 

Anuj Gupta 

Vs. 

Stressed Assets Stabilisation Fund & 

Anr. 
 

 

Henna George  

7.  Comp. App. (AT) 

(Ins) No. 743 of 

2020 

 

Arvind Garg  

Liquidator of Carnation Auto India Pvt. 

Ltd. 

Vs. 

Jagdish Khattar & Ors. 

 

Arvind Garg Mukund Rawat-R1, 

R2, R3, R7, R11, R13, 

R14 & R16 

Niharika Nagrath-R6 

Sidharth Arora-R8 

Antony R. Julian-R4, 

R5 & R10 

Satyendra Kr. Rai-R9 

  



8.  Contempt Case 

(AT) No. 07 of 

2019 in Comp. 

App. (AT) (Ins) 

No. 552 of 2018 
 

Part Heard 

Gandhar Oil Refinery (India) Ltd. 

Vs. 

Raghu Rama Krishna Raju& Anr. 
 

 
 

 

With 

Nitin Saravanan Anirudh Wadhwa-RP 

Abhishek Sharma-R4 

Alok Dhir 

9.  Contempt Case 

(AT) No. 08 of 

2019 in Comp. 

App. (AT) (Ins) 

No. 553 of 2018 

 

Part Heard 

 

Gandhar Oil Refinery (India) Ltd. 

Vs. 

Raghu Rama Krishna Raju & Ors. 

Nitin Saravanan Nithin Saravanan 

Anirudh Wadhwa-

RP 

Yogesh Kumar 

Jagia 

 

 

 

 
 

 
 

 

  Copy to: - 

                                                                              By the order of Hon’ble Acting Chairperson 
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